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Notes of The 
Registry 

Order of The Tribunal 

  It is submitted by applicant's counsel that 
on  a similar matter the writ petition filed by 
the applicant is disposed of by the Hon'ble 
High Court with certain direction.  He submits 
that the matter has become 
infructuous.  Accordingly, the O.A. is 
disposed of as infructuous.  Respondents' 
counsel is present.  
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